Written Answers to [7 AUG, 2013] Unstarred Questions 157

(by if so, the State-wise details thereof and the total number of such cases
reported by the said panel, cases solved and the action taken against the guilty

persons during each of the last three years and the current year; and
(¢) if not, the time by when such panel is likely to be appointed?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.PN. SINGH): (a) No, Sir.

(b) Does not arise in view of reply at (a) above.
(¢) No such proposal is under consideration of the Government.
Crimes by juveniles

394. DR. T.N. SEEMA: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) the State/UT-wise details of total number of juveniles arrested and cases
reported along with the nature of crimes committed including rape cases by

juveniles, their age during each of the last two years and the current year;

(b) whether the Supreme Court has issued directions recently to
Government to amend the Juvenile Justice (Care and Protection of Children) Act,

2000 and Rules with special reference to redefine the Juveniles with alternate age;

(¢) if so, the details thereof and the opinion from various stakeholders in

this regard; and
(d) the reaction of Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.P.N. SINGH): (a) The State/UT-wise details of total number of juveniles
arrested and cased reported along with the name of crimes committed including rape
cases by juveniles, their age during cach of the last two years is given in the

Statement (See below).
(b) No Sir.

(¢) and (d) Do not arise.



Statement

Juveniles apprehended under IPC and SLL Crimes by age groups and Sex during 2010

S1.No. Crime head 7-12 12-16 16-18 total for all total

years years years age groups (boys +

boys Girls boys girls  boys* girls  boys girls  girls)

1 2 3 4 5 0 7 8 9 10 11
A. IPC Crimes
1. Murder (Sec 302 IPC) 8 2 220 17 573 27 801 46 A7
2. Attempt to commit murder (Sec 307 IPC) 12 0 159 10 436 23 o7 33 40
3. C.H. Not amounting murder (Sec 304, 308 IPC) 0 0 10 1 23 3 33 4 37
4. Rape (Sec 376 IPC) 10 0 275 1 45 6 930 7 937
Custodial rape 0 0 0 0 0 0 0 0 0
Other rape 10 0 275 1 45 6 930 7 937
5 Kidnapping and abduction (Sec 363-369, 371-373 1PC) 6 4 121 2 404 32 531 58 589
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10.

11.

12.

13.

14.

(1) of women and gitls

(ii) of others

Dacoity (Sec 395-398 1PC)

Preparation and assembly for dacoity (Sec 399-402 IPC)
Robbery (Sec 392-394, 397, 398 IPC)

Burglary (Sec 449-452.454.,455,457-460 IPC)

Theft (Sec 379-382 IPC)

(i) Auto theft

(ii) Other theft

Riots (Sec 143-145, 147-151, 153, 153A, 153B; 157, 158,
160 IPC)

Criminal breach of trust (Sec 406-409 IPC)
Cheating (Sec 419, 420 1PC)

Counterfeiting (Sec 231-254, 489A-489D)
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1 2 3 4 5 6 7 8 9 10 11
15.  Arson (Sec 435, 436, 438 TPC) 4 0 29 1 39 2 72 3 75
16.  Hurt (Sec 323-333, 335-338 IPC) 1 5 1441 & 2749 150 4301 241 4542
17.  Dowry deaths (Section 304B IPC) 0 0 15 4 36 14 51 18 Y
18.  Molestation (Section 354 IPC) 6 0 190 2 398 2 54 4 598
19.  Sexual harassment (Sec 509 IPC) 2 0 40 0 153 1 195 1 19
20.  Cruelty by husband and relatives (Sec 498A 1PC) 2 9 40 36 120 9% 162 141 303
21.  Importation of girls (Sec 366B IPC) 0 0 0 3 0 0 0 3 3
22, Causing death by negligence (Sec 304A IPC) 2 1 40 0 176 1 218 2 220
23.  Other IPC crimes 150 13 2113 139 3984 227 6247 379 06626
24, TorAL cognizable crimes under IPC 686 72 8867 470 16607 769 20160 1311 27471
B. SLL Crimes

1. Arms Act 0 0 37 0 126 1 163 1 14
2. Narcotic Drugs and Psychotropic Substances Act 0 0 22 1 8 2 R0 3 93
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10.

11.

12.

13.

14.

15.

Gambling Act

Excise Act

Prohibition Act

Explosives and Explosive Substances Act
Immoral Traffic (P) Act
Indian Railways Act

The Foreigners Act
Protection of Civil Rights Act
(1) PCR act for SCs

(i) PCR act for STs

Indian Passport Act

Essential Commodities Act
Terrorist and Disruptive Activities Act

Antiquities and Art Treasures Act

Dowry Prohibition Act
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1 2 3 4 5 6 7 8 9 10 11
16.  Prohibition of Child Marriage Act 0 0 0 0 0 1 0 1 1
17. Indecent Representation of Women (P) Act 0 0 0 0 0 0 0 0 0
18.  Copyright Act 0 0 2 0 20 2 2 2 24
19.  Sati Prevention Act 0 0 0 0 0 0 0 0 0
20.  SC/ST (Prevention of Atrocities) Act 0 0 4 0 28 0 2 0 2
(i) Prevention of Attrocities Act for SCs 0 0 4 0 25 0 29 0 29
(ii) Prevention of Attrocities Act for STs 0 0 0 0 3 0 3 0 3
21.  Forest Act 1 0 4 0 4 0 9 0 9
22, Other S crimes 12 17 439 37 676 61 1237 115 1352
23. TorAL cognizable crimes under SLL 146 23 730 56 1727 150 2603 229 2832
C. GranD TotaL (A+B) 832 95 9597 526 18334 919 28763 1540 30303

Source: Crime in India
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Juveniles apprehended under IPC and Sl crimes by age groups and sex during 2011

S1.No. Crime head 7-12 12-16 16-18 total for all total
years years years age groups (boys +
boys Girls boys girls  boys* girls  boys guls  girls)
1 2 3 4 5 6 7 8 9 10 1
A. TPC Crimes

1 Murder (Sec 302 1IPC)

2. Attempt to commit murder (Sec 307 IPC)

3. C.H. not amounting murder (Sec 304, 308 IPC)

4. Rape (Sec 376 IPC)
Custodial rape
Other rape

5. Kidnapping and abduction (Sec 363-369, 371-373 IPC)
(1) of women and girls

(ii) of others
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1 2 3 5 0 7 8 9 10 11
6. Dacoity (Sec 395-398 IPC) 2 37 0 41 1 180 2 182
7. Preparation and Assembly for dacoity (Sec 399-402 1IPC) 0 12 0 3 0 43 0 43
8 Robbery (Sec 392-394, 397, 398 IPC) 3 197 0 575 1 775 7 782
9. Burglary (Sec. 449-452,454,455.457-460 1PC) 136 1434 27 1684 0 3254 &0 3334
10.  Theft (Sec 379-382 IPC) 291 2238 76 3849 78 6378 174 6552
(i) Auto theft 28 568 1 1224 21820 3 1823
(ii) Other theft 263 1670 752625 76 4558 171 4729
11.  Riots (Sec 143-145, 147-151, 153, 153A, 153B, 157, 158, 10 412 41 1490 113 1912 155 2067
160 IPC)
12.  Criminal breach of trust (Sec. 406-409 1PC) 0 6 0 19 2 25 2 27
13.  Cheating (Sec 419, 420 IPC)) 0 35 7 146 8 181 15 196
14.  Counterfeiting (Sec 231-254, 489A-489D) 0 6 0 25 0 31 0 31
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15. Arson (Sec 435, 436, 438 1IPC) 0 0 19 0 o 2 9% 2 100
16.  Hurt (Sec 323-333, 335-338 IPC) 106 9 1503 103 3145 150 4754 262 5016
17.  Dowry deaths (Section 304B IPC) 1 1 15 10 A PA] 70 X 14
18.  Molestation (Section 354 IPC) 5 0 184 1 435 3 624 4 628
19.  Sexual Harassment (Sec 509 IPC) 1 0 37 0 149 0 187 0 187
20.  Cruelty by husband and relatives (Sec 498A 1PC) 2 3 =) 36 178 109 222 148 370
21.  Importation of girls (Sec 366B IPC) 0 0 0 0 1 0 1 0 1
22.  Causing death by negligence (Sec 304A IPC) 0 0 26 1 131 2 157 3 160
23, Other IPC crimes 172 13 2190 193 4069 29 6431 445 6876
A. TotaL cognizable crimes under IPC 806 72 9494 554 18934 906 29234 1532 30766
B. SLL crimes

1. Arms Act 2 0 29 2 142 0 173 2 175
2. Narcotic Drugs and Psychotropic Substances Act 3 0 4 0 6l 9 78 9 87
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1 2 4 5 6 7 8 9 10 11
3. Gambling Act 0 81 4 289 58 370 112 482
4. Excise Act 0 43 12 138 11 183 23 206
5. Prohibition Act 1 4 9 215 75 268 85 353
6.  Explosives and Explosive Substances Act 0 1 0 8 2 9 2 11
7. Immoral Traffic (P) Act 0 1 2 1 12 2 14 16
8. Indian Railways Act 0 4 0 3 0 7 0 7
9. The Foreigners Act 11 18 3 13 4 39 18 57
10.  Protection of Civil Rights Act 0 0 0 0 0 0 0 0
(1) PCR Act for SCs 0 0 0 0 0 0 0 0
(ii) PCR Act for STs 0 0 0 0 0 0 0 0
11.  Indian Passport Act 0 3 1 3 0 6 1 7
12. Essential Commodities Act 0 4 0 16 0 20 0 20
13.  Terrorist and Disruptive Activities Act 0 0 0 0 0 0 0 0
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14.  Antiquities and Art Treasures Act 0 0 0 0 1 0 1 0 1
15.  Dowry Prohibition Act 0 0 1 0 0 3 1 3 4
16.  Prohibition of Child Marriage Act 0 0 0 1 2 1 2 2 4
17.  Indecent Representation of Women (P) Act 0 0 0 0 0 0 0 0 0
18.  Copyright Act 2 0 3 0 14 3 19 3 2
19.  Sati Prevention Act 0 0 0 0 0 0 0 0 0
20.  SC/ST (Prevention of Atrocities) Act 0 0 13 1 2 0 41 1 )

(i) Prevention of Attrocities Act for SCs 0 0 11 1 2 0 39 1 40

(i) Prevention of Attrocities Act for STs 0 0 2 0 0 0 2 0 2
21.  Forest Act 0 0 2 0 1 0 3 0 3
22, Other SLL Crimes 244 55 570 51 639 65 1453 171 1624
B. TotAL cognizable crimes under sll 266 67 835 136 1574 243 2675 446 3121
C. GRAND TOTAL (A+B) 1072 139 10329 00 20508 1149 31909 1978 33887
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Juveniles apprehended under IPC and SLL crimes by age groups and sex during 2012

SL.No. Crime head 7-12 12-16 16-18 Total for all Total

years years years age groups (boys +

boys Girls boys girls  boys* girls  boys girls  girls)

0] SI2MSUY UM 89T

1 2 3 4 5 6 7 8 9 10 11
A. IPC Crimes
1. Murder (Sec 302 IPC) 23 3 373 21 817 4 1213 o8 1281
2. Attempt to commit murder (Sec 307 IPC) 11 0 288 12 789 32 1088 “ 1132
3 C.H. not Amounting murder (Sec 304, 308 IPC) 0 0 19 2 29 2 48 4 52
4. Rape (Sec 376 IPC) 33 0 391 5 881 6 1305 1 1316
Custodial rape 0 0 0 0 0 0 0 0 0
Other rape 33 0 391 5 881 6 1305 11 1316
5. Kidnapping and Abduction (See 363-369, 371-373 IPC) 3 0 187 19 669 35 859 4 913
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10.

11.

12.

13.

(1) of women and gitls

(ii) of others

Dacoity (Sec 395-398 1PC)

Preparation and assembly for dacoity (Sec 399-4(02 IPC)
Robbery (Sec 392-394. 397. 398 IPC)

Burglary (Sec. 449-452, 454-455, 457-460 1PC)

Theft (Sec 379-382 IPC)

(i) auto theft

(ii) other theft

Riots (Sec 143-145, 147-151, 153, 1534, 153B, 157, 158,
160 IPC)

Criminal breach of trust (Sec 406-409 IPC)

Cheating (Sec 419, 420 1PC)
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1 2 3 4 5 6 7 8 9 10 11

14.  Counterfeiting (Sec 231-254, 489A-489D) 0 0 11 1 24 1 35 2 37
15.  Arson (Sec 435, 436, 438 IPC) 1 0 30 1 57 7 88 8 9%
16.  Hurt (Sec 323-333, 335-338 IPC) 78 18 1550 115 3931 242 5559 375 5934
17.  Dowry deaths (Section 304B IPC) 1 0 9 7 33 23 43 30 73
18, Assault on women with intent to outrage her modesty 1 0 195 1 486 2 682 3 685

(Section 354 IPC)

19. Insult to the modesty of women (Sec 509 IPC) 0 0 63 0 174 1 237 1 238
20.  Cruelty by husband or his relatives (Sec 498A IPC) 1 2 4 3 129 101 174 134 308
21.  Importation of girls (See 366B IPC) 0 0 0 0 0 0 0 0 0
22, Causing death by negligence (Sec 304A 1PC) 2 0 52 1 211 2 265 3 268
23.  Other IPC Crimes 177 20 2468 135 5115 353 7760 508 8268
A. ToTAL cognizable crimes under IPC 803 80 10458 488 22532 1104 33793 1672 35465
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B. SLL Crimes

10.

Arms Act

Narcotic Drugs and Psychotropic Substances Act
Gambling Act

Excise Act

Prohibition Act

Explosives and Explosive Substances Act
Immoral Traffic (P) Act

Indian Rail Ways Act

The Foreigners Act

Protection Of Civil Rights Act

(1) PCR Act for SCs

(i) PCR Act for STs
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1 2 5 7 8 9 10 11
11.  Indian Passport Act 1 15 10 18 13 31
12. Essential Commodities Act 4 6 0 10 0 10
13.  Terrorist and Disruptive Activities Act 0 0 0 0 0 0
14.  Antiquities and Art Treasures Act 0 1 0 1 0 1
15.  Dowry Prohibition Act 0 4 18 4 18 22
16.  Prohibition Of Child Marriage Act 0 9 0 9 0 9
17. Indecent Representation of Women (P) Act 4 0 0 4 0 4
18.  Copyright Act 0 11 5 1 5 16
19.  Commission of Sati Prevention Act 0 0 0 0 0 0
20.  SC/ST (Prevention of Atrocities) Act 13 &4 11 97 12 109
(i) Prevention of Attrocities Act for SCs 13 75 9 88 10 98

[VHAVS VAIVA] 01 SL2MSUY UM TLT

SUONSING pPaLivIsuy]



(i) Prevention of Attrocities Act for Sts
21.  Forest Act
22, Other SLL Crimes

B. TotAL cognizable crimes under SLL

232 3971

11

2740

4357

C. GraND TOTAL (A+B)

1336 37764 2058

30822

* As per revised definition of Juvenile Justice Act the boys age group of 16-18 years has also been considered as Juveniles since 2001
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